
297 Written Answers PHALGUNA 24, 1905 {SAKA) Written Answers 298

(c) the time by which the plant is 
likely to be set up 7 *

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF SCIENCE AND 
TECHNOLOGY, ATOMIC ENERGY. 
SPACE, ELECTRONICS AND OCEAN 
DEVELOPMENT (SHRI SHIVRAJ V. 
PATIL) : (a) to (c) The Site Selection 
Commit tec h&i submit tod its report for 
the Southern region of which Andhra 
Pradesh forms a part. Decision on the 
setting up of an Atomic Power Station 
can be taken after the report is consi
dered by the Government.
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Persons Below Poverty Line in Madhya 
Pradesh

3 000. SHRI MADHAVRAO
SCIND1A : Will the 

Minister of PLANNING be pleased to 
state :

(a) the estimated number of persons
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below poverty line on the eve of the 
Sixth Five Year Plan in Madhya Pradesh 
and at what level this number stands at 
present and what is the percentage of 
those people who have crossed the 
poverty lino during the perioJ;

(b) the comparative and corresponding 
figures in respect of people below 
poverty line for other States and Union 
Territories; and

(c) the estimated amount spent in 
connection with various schemes under 
the 20-Point Programme and otherwise 
for helping the people cross the poverty 
line in Madhya Pradesh and in other 
States and Union Territories 7

THE MINISTER OF PLANNING

(SHRI S. B CHAVAN) : (a) and (b) 
Statewise estimate! of number of persons 
below the poverty line a t on the eve of 
the Sixth Plan and as at present have 
not been worked out. The latest avail* 
able Statewise figures are for the year 
1977-78 based on the National Sample 
Survey Organisation Survey of Consumer 
expenditure of that yenr.

(c) The Integrated Rural Development 
Programme, the National Rural Employ
ment Programme and the Rural Landless 
Employment Guarantee Programme are 
the major programme designed spccifi* 
cally to help people cross the poverty 
line. Expenditure on the schemes 
during the four years 1980-84 is shown 
in the statement enclosed

S tsteaeat

(Rs. Lakhs>
I. R D. P. N. R E. P. R. L. E. O. P.

States 19 80-83 1983-84 19 80-*3 1983-84 1983-84
'i up to Dec 8 3 (upto Sept. (Alloca-

Dec. 83) lions)

Andhra Prad< sh 7358 87 1528 77 9776 1200 990.00

Assam 082.09 532 05 1 193 225 216 00

Bihar 7568 05 1651 33 9639 1832 1425.00

Gujarat 3645 80 733.51 2831 947 320.00

Haryana 1760 28 420.55 1104 173 84.00

Himachal Pradesh 1064.53 321 96 790 95 60.00

J Sl K 679.08 44 52 659 130 75.00

Karnataka 3822 95 636.92 4334 1034 470.00

Kerala 2261.57 559.45 3605 781 470.00

Madhya Pradesh 7208.43 2192.86 8539 • 1550 780.00

Maharashtra 4718.56 1421.01 6321 317 790.00

Manipur 171.23 79 02 67 N R . 11.00

Meghalaya 143.37 9.62 34 N.R. 15.00
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Nagaland

Oritsa

Punjab
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135.00

Rajasthan 4909.66 1210.30 4902 454 240.00

Sikkim 40.58 10.96 41 24 8.00

Tamil Nadu 7917.87 1804.33 8293 1952 890.00

Tripura 364.66 35.53 344 68 33.00

Uttar Pradesh 14370 31 3470.92 16971 3628 1706.00^

West Bengal 1092.54 465.70 6585 1727 770.00

Total States 77402.74 19109.55 92110 17229 9947.00

Union Territories

Andaman & Nicobar 
I % lands — 0.46 67 10 8.00

Anmactul Pradcvh 401.34 33.94 14 27 8.00

Chandigarh 2.97 N.R. 3 4 2.00

D adri A  Nagar Haveli 2 17 2.23 — 3 4.00

Delhi 103.29 29.86 — 5 4.00

Goa, Dam;tn Sl Diu 225.85 48.66 21 49 9.00

Lakshadweep 6.4 5 11-67 3 12 2.00

Mizoram 89.54 89 20 67 7 8.00

Pondicherry 53.36 13.53 30 22 8.00

Total UTs. 884.97 229.55 205 139 53.00

Grant Total 78287.71 19339.10 92315 17368 10000.00*

•This has been reduced to Rs. 8947 lakhs.

Deaths of Women la Delhi natural deaths including deaths under

3001. SHRI MADHAVRAO
SC INDIA : Will the Minister 

of HOME AFFAIRS be pleased to 
*tate :

(a) the -number of women reported to 
have (i) committed suicide '(U) dicdfun-

mysterious circumstances in Delhi during 
1983 and how these figures compare 
with those during 1982; ?

(b) how many of these suicides or 
deaths are found to  have relation with 
dowry demands; and




